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‘Manavalakuri IREL unit getting 
awards for best practices since 1999’
E X P R E S S  N E W S  S E R V I C E 
@ Thoothukudi

THE Manavalakurichi unit of  
IREL (India) Limited, in asso-
ciation with the Tamil Nadu 
Mines Safety Association, ob-
served the 63rd Mines Safety 
Week in Nagercoil recently. 
Mines Safety Week-2023 empha-
sised the theme ‘safety for sus-
tainable mining- a way of  cul-
ture’. Director General of  Mines 
Safety Prabat Kumar graced 
the occasion in the presence of  
Southern Zone, Deputy Direc-
tor General of  Mines Safety 
Deo Kumar, IREL (India) Chair-
man and Managing Director 
(CMD) D Singh and other digni-
taries. Manavalakurichi IREL 
Chief  General Manager N Sel-
varaj welcomed the chief  
guests. 

Addressing the gathering, 
IREL CMD Singh said the Man-
avalakuri unit of  IREL has been 

securing awards for excellence 
and best practices since 1999. 
Prabat Kumar said the online 
mode of  procuring first class 
mines manager license had in-
creased transparency in the 

sector. New guidelines for min-
ing are about to be released, 
which will prioritise safety at 
the workplace to avoid acci-
dents, he said. 

The speakers on the occasion 
emphasised safety aspects to be 
followed during work hours. “At 
least 88% of  the accidents could 
be avoided by following the stip-
ulated norms regarding work-
place safety and understanding 
the nature of  works, while the 
remaining 12% could be avoid-
ed by bringing workplace risks 
to the attention of  authorities 
at the right time,” said Durai 
Kannu of  India Cements.

To commemorate Mines Safe-
ty Week, the Manavalakurichi 
IREL unit conducted mechani-
cal trade tests, elocution, and 
sports competitions among 
mine employees. The chief  
guest handed over certificates 
and awards to the winners of  
various competitions.

INTERIM ORDER REVERSED

Court permits NHAI to collect 
full fee at Vagaikulam toll plaza
E X P R E S S  N E W S  S E R V I C E  @ Madurai

REVERSING its earlier interim 
order to collect only 50% of  the 
toll fee at Vagaikulam toll plaza 
due to poor road conditions, the 
Madurai Bench of  the Madras 
High Court on Friday permit-
ted NHAI to collect full fee at 
the toll plaza. A Bench of  jus-
tices SS Sundar and D Bharatha 
Chakravarthy reversed the or-
der while hearing a petition 
moved by NHAI against the 
said interim order citing the 
amount of  revenue loss NHAI 
would suffer through the imple-
mentation of  the order.

In the earlier hearing on 
NHAI’s plea on September 26, 
the judges had noted that the 
50% fee collection, ordered by 
them on September 11, was not 
at all implemented. Criticising 
this, the judges had directed 
NHAI to first comply with the 
order before seeking the relief.

When the case was heard 
again on Friday, NHAI informed 
that the order was implemented 
for a day and requested the 
Court to suspend the operation 
of  the order in view of  the rev-
enue loss. Recording this, the 
judges reversed the earlier or-
der and permitted NHAI to col-
lect the complete fee. Mean-
while, the PILs which sought to 
repair the damaged NH, based 
on which the 50% fee collection 
was ordered, are still pending 
before the court.

Though this was a long stand-
ing problem, it came to the fore
recently following a PIL filed by 
S Ferdin Rayan of  Tirunelveli. 
He said the Thoothukudi-
Tirunelveli NH has been in dis-
repair for several years. Both 
the bridge, where the NH cross-
es the Thamirabarani river, and 
the roads are filled with cracks 
and potholes and have not been 
relaid since 2003, he alleged.

Kumari fishers go missing as vessel sinks
E X P R E S S  N E W S  S E R V I C E  @ Thoothukudi

AT least three fishermen belonging 
to the Kanniyakumari district went 
missing in a tragic accident involv-
ing a mechanised fishing vessel, 
which had at least 16 fishermen on-
board when it sank off  the Manapad 
coast near Thoothukudi. The miss-
ing fishermen have been identified 
as Payas of  Kottilpadu, Anto, and 
Arokiyam of  Colachel fishing 
hamlets.

Meanwhile, Tamil Nadu Minister 
for Milk and Dairy Development T 
Mano Thangaraj visited the houses 
of  the missing fishermen and con-
soled their family members, besides 
assuring them of  carrying out 

search operations.
Sources said over 16 fishermen 

went for deep sea fishing on a mech-
anised vessel owned by Anto from 
the Colachel fishing harbour, on 
September 25. “After fishing 
off  Thoothukudi coast, the 
vessel met with an accident 
during their return to the 
Colachel on Friday and 
sank at 30 nautical miles off  
Manapadu coast,” said 
sources, and added that the 
reason for the accident is yet to be 
ascertained.

While fishermen in the vicinity 
rescued most of  the fishermen on 
board, three of  them -- Payas of  Kot-
tilpadu, Anto, and Arokiyam of  Col-

achel -- are believed to have drowned 
along with the vessel. “An ICGS ves-
sel has been roped in for the rescue 
of  those stranded in the sea.

Minister Mano Thangaraj visited 
the houses of  the missing fish-

ermen at Colachel and Kottil-
padu in the presence of  leg-
islator Prince, fisheries 
department officials, Kottil-
padu parish priest, and fish-

ermen representatives on 
Friday. As the fishermen’s fam-

ilies demanded a search for the 
missing fishermen using advanced 
instruments of  the Indian Coast 
Guards, the minister assured to do 
so by taking it to the knowledge of  
Chief  Minister MK Stalin.

K’taka stir disrupts normalcy, sec 144 in basin dists 
BENGALURU: The Karnataka 
bandh called by ‘Kannada Ok-
koota’ to oppose the release of  
Cauvery river water to Tamil 
Nadu disrupted normal life in 
Bengaluru and other southern 
parts of  the state on Friday. Au-
thorities had clamped prohibi-
tory orders under section 144 
of  Criminal Procedure Code in 
Bengaluru Urban, Mandya, 
Mysuru, Chamarajanagara, 
Ramanagara and Hassan dis-
tricts, and declared holiday for 
schools and colleges there.

‘Kannada Okkoota’ is an um-
brella organsation of  Kannada 
and farmers’ outfits. A Ben-
galuru bandh was observed 
over the same reason on Tues-
day. As many as 44 flights to and 
from the Kempegowda Interna-
tional Airport here were can-
celled owing to the Karnataka 

bandh.
Similarly, the state transport 

corporations too cancelled 
many of  their bus services, es-
pecially in the Cauvery basin 
districts of  Mysuru, Mandya 
and Chamarajanagar, where 
the bandh had the most impact. 
Most of  the shops, business es-
tablishments and eateries in 
Mandya in southern parts of  
the state downed their shutters. 
Private vehicles were off  the 
roads in those areas.

The state owned transport 
corporations operated very few 
buses in the southern districts 
fearing backlash. The bandh 
evoked a mixed response in oth-
er regions of  the State.

Protestors set fire to a por-
trait of  Tamil Nadu Chief  Min-
ister M K Stalin in the district 
headquarters of  Chitradurga.

The Kannada film industry 
joined the bandh with actors, 
producers, directors and tech-

nicians staging a sit-in demon-
stration here. Actors Shivaraj-
kumar, Darshan, ‘Duniya’ Vijay 

and Dhruva Sarja were among 
those who took part in the 
protest. 

Theatres across the state 
have canceled the shows till 
evening, with the Karnataka 
Film Exhibitors Association 
backing the shut-down. Most of  
the information technology 
companies and other firms in 
Bengaluru have asked their 
employees to work from home. 
The Auto Rickshaw Drivers Un-
ion and Ola Uber Drivers and 
Owners Associations too had 
extended their support to the 
bandh.

Meanwhile, Karnataka Dep-
uty Chief  Minister D K Shiva-
kumar maintained that there 
was no need for a bandh over 
Cauvery row as his govern-
ment was protecting the inter-
ests of  the State. PTI

IREL CMD D Singh addressing the 
function of  Mines Safety Week |  EXPRESS

Those who tried to protest in front of Town Hall  were taken to Freedom Park, 
Bengaluru |  SHASHIDHAR BYRAPPA

CAUVERY ROW

CWMA upholds CWRC 
order, directs Karnataka to  
release 3k cusecs till Oct 15
E X P R E S S  N E W S  S E R V I C E 
@ Chennai 

THE Cauvery Water Manage-
ment Authority (CWMA) on 
Friday brushed aside stiff  op-
position from Karnataka and 
upheld the September 26 direc-
tive of  the Cauvery Water Reg-
ulation Committee (CWRC) or-
dering release of  3,000 cusecs 
of  water to Tamil Nadu till Oc-
tober 15.  Tamil Nadu officials 
had sought 12,500 cusecs for 15 
days to save standing 
crops in delta areas at 
the meeting. 

Sources said Karna-
taka officials took a 
tough stand saying the 
upper riparian state 
was not in a position to 
release water to Tamil 
Nadu as water availa-
ble in the four Cauvery 
basin reservoirs was 
insufficient to meet 
the irrigation and 
drinking water needs 
of  several districts in 
Karnataka.   

Emerging out of  the 
meeting, a senior Kar-
nataka official told re-
porters that Tamil 
Nadu urged CWMA to 
direct Karnataka to re-
lease the backlog of  
over 12 tmcft and 12,500 
cusecs of  water per day but the 
authority rejected the demands.  
Tamil Nadu has the advantage 
of  northeast monsoon but Kar-
nataka does not have that. 
Tamil Nadu also has ground-
water but the state misuses it, 
the official said.  Asked wheth-
er Karnataka would approach 
the Supreme Court, he said a 
decision would be taken by the 
end of  the day after consulting 
legal experts and others. 

Meanwhile, pro-Kannada 

outfits and farmers’ organisa-
tions observed a bandh across 
the state to protest against the 
release of  Cauvery water to 
Tamil Nadu.  The Karnataka 
government recently declared 
many taluks as drought-hit and 
a sizeable number of  them fall 
in the Cauvery basin.   

Earlier in the day, Tamil 
Nadu Water Resources Minis-
ter said though Karnataka re-
leased water as per the earlier 
order of  the CWMA, it is not 

enough to save the 
standing crops in del-
ta districts.  The min-
ister said despite hav-
ing sufficient water in 
reservoirs, denying 
water to Tamil Nadu 
is totally unfair.  In an 
interstate river, the 
tail-end areas should 

be given priority in 
sharing water for irri-
gation. Karnataka nev-
er accepted this.  The 
neighbouring state 
also refused to honour 
the orders of  the 
CWMA and SC, the 
minister said. 

“Kar nataka and 
Tamil Nadu are neigh-
bouring states. Thou-
sands of  Tamils live in 
Karnataka and thou-
sands of  Kannadigas 

live in Tamil Nadu. Only when 
both the states have cordiality 
and share affection, those who 
live in the other state can live 
without fear. We are not living 
in separate countries. We are 
just neighbours and we need 
each other. Karnataka Chief  
Minister Siddaramaiah and 
Deputy Chief  Minister DK Shi-
vakumar who deny water to 
Tamil Nadu are seasoned poli-
ticians and I have high regard 
for them,” he said. 

At least 88% of the 
accidents could be avoided 
by following the stipulated 
norms regarding workplace 
safety and understanding 
the nature of works

Durai Kannu, India Cements

Only when both 
the states have 

cordiality and 
share affection, 

those who live in 
the other state 

can live without 
fear. We are not 

living in separate 
countries

Duraimurugan,  
Tamil Nadu Water 
Resources Minister
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